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DelhI Telephones Assistance Services 

129. SHRI NAVIN RAVANI: Will 
the Minister of COMMUNICATIONS 
be plt'ased to state: 

(a) whether Government are aware 
that enquiry, assistance, directory 
number enquiry numbers of Delhi 
telephones like 199, 197, 198, etc. are 

not working properly and subscriber 
haVe a number of complaints against 
operators; 

(b) if so, steps been taken to disci-
pline the Delhi telephone outfit and 
satisfy the telephone users; and 

(C) haw many new exchanges were 
opened this year in Delhi and how 
many planned to be opened and how 
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many pendin, new appl1cants given 
connection? 

THE MINISTER OF COMMUNI .. 
CATIONS (SHRI C. M. STEPHEN): 
(a). No, Sir. 197 and 198 service3 
are working fairly satisfactorily. 
Only '199' service has some com-
plaints due to excessive load on the 
service. 

(b) 15 additional Po:utions have 
been added in 199 Service Orders for 
installation of 9 more positions have 
been issued. 

(C) Three new exchanges Tis 
Hazari '23' RaJori Garden II, '50' and 
J anakpuri '55' have been opened 
sinCe January, 80 and these are the 
only ones planned. Faridabad ex-
pansion by 900 lmes, Chanakyapuri 
expansion by 700 lines. BadIi expan-
sion by 200 lines has ,been effected 
during this period. New Exchange 
:rtajouri Garden III 10,000 hne3 ex-
Janakpuri 700 lines, Badarpur expan-
sion 100 lines Alipur expansion 100 
hnes has been planned for this year 
11,185 pending new appllcants have 
been given connections during 1-1-80 
to 30.4-80. 

Shootmr of Partridges and Rabbits In 
Sawal Madhopur, (Rajasthan) 

130 SHRI P. K. KODIYAN: Will 
the Minister of AGRICULTURE be 
please({ to state: 

(al whether it is a fact that under 
the Wild Life Protection Act, 1972 
killing of partridges is a crime~ 

(b) whether Government are aware 
that about a dozen of partridges and 
few rabbits were shot in the forest 
of Sawai Madhopur (Rajasthan); 

(c) whether the Forest Department 
Workers haVe flIed a complaint in the 
matter; and 

(d) if so, the full details thereof? 

THE MINISTER OF STATE IN 
THE M INIS'l'!tY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Muntinu of partridges iB not an 

offenCe if it is done under a huntin, 
permit issued by the competent 
authority. 

(b) to (d). The information is be-
ing collected and will be placed on 
the Table of the Sabha. 

A»omvai of ibe IIq oat pIaDa 01 &be 
colOlllee to be I:\WIIIaItIed by D.DA. 

131. SHRI P. K. KODIYAN: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) wlhether objections/suggestions 
received regarding draft layout olans 
of unauthorised colonies to be regu .. 
larised have been examined by DD.A.; 

(b) if so, the number of such ob-
jections/suggestions received from 
(i) individuals and (ii) Blo~k Socie-
ties in the matter, from Laxmi Nagar 
and Shakarpur; 

(c) the number of suggestions/ob-
jections accepted/rejected; 

(d) whether final plan will be pub-
lished; 

(e) whether D.D.A. has sent notlces 
to those who are COIlstructing houses 
now, asking them to demolish their 
construction if so, the rea8cma there-
of; and 

(f) whether notices have also been 
c;ent to those people whose plots are 
not affected by the layout plan and 
if so, the reasons thereof ? 

THE MINISTER OF WORKS AND 
HOUSING (SHRJ p. C. SETHI): (a) 
No, Sir. 

(b) Delhi Development Authority 
hac; intimated that separate data about 
the number of objectiolllSlsuggestions 
received from (i) individuals and 
(li) Block Societies has not been 
compiled. However, about 3300 and 
1600 suggestionslobjectlons have been 
received in respect of Laxmi Nagar 
Complex a.nd Shakarpur Complex 
respectively from individuals as well 
as societies. 




